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the public sector banks to have a new plan 
for Joans as r ported in the '[ndian Expre s' 
of 18th October, 1985; 

(b) if so, the details thereof; aod 

(c) the extent to which the educated 
unemployed persons wi 11 be ben fit ed by 
the new plan .? 

THE MINISTER OF STATE · lN THE 
MINISTR Y OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) to (c). 
Reserve Bank of. India have b ~ n advised 
to in tfUCt the Public Sector Backs that 
their rural branches shoul9 fix a pecifi 
day of the month for public disbursemen t 
of loans. Reserve Bank of India ha also 
been asked to set up a Working Grou p under 
the Chairmanship of the Chain an, 
National 'Bank for Agriculture and Rural 
Development to examine · the existi ng 
system of small loan disbursa l nnd to 
suggest improveme.nts . The improvemen ts 
being effected in the syslem of di ursal of 
small loans are expected to remove orne of 
the deficiencies in the existing syst m and 
to this extent are also expected to bendH 
all type~ of borrow fS including the 
educated unemployed peJ'~ ~)os. 

Los in Foreign Exchange Due to Supply of 
Sub ~st8Dd8rd Goods 

1007. SHRI C. MADHA V REDDJ: 
Will the Minister of COMMERCE be 
pleased to sta te : 

(a) whether India' exp rt in garm n ls. 
shoes aJ;ld hosiery have d elioed rtc ~' n( l y 
because of supply of ub.:.standard goods or 
Dot adhering to th.: ~. p : cifications; 

(b) it' so, the ' d tails of such ea es 
foreign exchange lost ~' and action taken ' by 
Government separately against the private 
sector and public sector during the last 

. three years; 

. (c) whether with a view to avoid such 
unfortunate incident, Government have 
devi ed ome quality check system tc. ; 
and 

(d) if so, the detail thereof? 

. THE MINISTER OF COMMERCE 
(SHRJ ARJUN SINGH): (a) and (b). 
There is no decline in the exports of 
garments. hoes nnd hosiery. 

(c) li nd (d) . Footwear Components are 
covered under tbe purview of C mpul ory 
Qual ity Control and Pre bipment Iospection 
under the Exp rt (Quality Control and 
I nspection) Act, 1963. Garments and 
hosiery are not covered under compulsory 
Qua lity Control. 

Development of Nagarjuna Sag r-Sri all m 
Areas a Tourl t Centre 

1008. SHRI C. MADHAV RBDpy: 
Will the Mini fer of PARLIAMENTARY 
AFFAIRS AND TOURISM be' plea ed to 
stat e : 

(a) whe.ther he is aware that Nagarjuoa 
J Sagar-Sri ailam area is a very pic turesque 

area and rich in bounti es of nature aDd 
therefore best suited for being developed 
as a tourist centre; 

(b) If so, whether Government have 
any proj ct un de r consideration (or devolop .. 
ing th is area as a touri t resort; 

(c) if so. the details thereof, and if not 
the reasons there for; aod 

(d) whether Deverkonda port in 
N oJgonda di. trict i being developed a a 
touris t resort ? 

THE MJNISTER OF PARLIA-
MENTARY AFFAIRS AND TOURISM 
(SHRI H.K . . BH GAT): (a) Yes. Sir. 

(b) and (c). The State Government 
propo es to develop Na arjuna agar a 
World Touri t Centre through the Andhr 
Pradesh Trav I and Tour; m Develop'ment 
CorpOTatj D for which provi ioo of' 
R. 47 0 lakh ha been made in t 
Sta te' 7th Fiv Y ar pj n. propo a) for 
a c feteria and other faciJitie at tbi pJ c 
i under discu ion with tbe State GOY rn-
m nt. The Sta to Government j Iready 
conductin we Jdy tour from Hyderabad 
to rjuo agar and I 0 there i a 
launch rvic betw n a r 80 
Na juoakond. Anoth r ch i 

Iso oper t d for th .ouri t from 




